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CENTRAL Ao'mmi'smATi'VE TRIBUNAL PRINCIPAL BENCH
o NoiSj/2001 L
New Delhis this the 24 - day of »Lz/’/'mwf 2001

HON'BLE MR.S.RZADIGE VICE CHAIRMAN (A)
HON'BLE DR ;A ;VEDAVALLIY mEMBER (3)

JiNGeral :

s/o shri Rsa Nand Gera§: :

R/oc A-205, Aman Apartment, Shallmar Gardem,

Extansmn-II A,
Sahlbabad ) ) ) o...Applicant
(By Adwocate: Mmsi Nidhi Bisaria)
13 Union of India,
through

Secre tary“’
Ministry of Def\anoe"

New Delhi :
20 Chief of Air Staffy

Vayu Bhauany
New Delhi ooocRe qaondant31

(By Advocate: shri RN Jsingh )
# ORDER 3

s*"‘ Tadige,\ vc(a)s 4

Applicénp impugns respondents! order dated
2633398 (Annexure-f-iz) and dated 111 99 (Annexure-A-z

colly.) and seeks a direction to respondents to

4corre ct his seniority in the cadre of Clerk LDU

uith all consequential benefits in téms of the Tribunal '

‘order dated 1532396 in TA NoE43/91 S¢NKaushik v -

Secre tary"?_m:ini stry of defence; in order dated 5.4 15197

in OA f\ltqe,';if'3 2028/96 and 587/97 and order dated 2012799
in DA NodB15/99 uith consequential bene £t

23 Heard both side il

33 Admittedly applicant was appointed in Air
foree as Equipment Assistant . on 15.—’3;461 and was
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subsequently redesignated as LOC(U)s' Applicant has
not de.nie‘dmin_r.e_.joinder‘,tha gpecific averment of
regponddnts in .para 2 of their preliminary objections)
that hs was a‘pvpo:j.'nt,e,d ag Store Keeper @s a direct
recruit in 1970 in accordanc® uith the relevant
recruitment rules ,and. retired wiledrd 31000 as
sr3 Stote Superintsndent & He has filed the present

OA after his retirementi

4% Having left the clerical cadre and joined
Storekeeping Cadre a'.,’,’t?r_his_ appointment ag Store
Keeper .in 1970 as.a direct recruit and then having
retired w.eif; 31557;*&@00)1:;19 que stion of correctiom

of applicant's eniority in the clerical cadre at

this stage does not'arj,;ae)and the aforementioned
‘n\hvxqs ’ ‘

) meki=@s are of no advantage to applicant%}f

sd The OA is disnised & No costd
(DR.—A"\IEDAVALLI ) ( s,R.ADIGJ
WEMBER (3) VICE CHAIRMAN (A) 7%
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